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a priority b i in the area in w ich it 
take u du time to supply refill due 
to variety of problem which rn Y take 
ome time to ov rcome. 

and ( d anction of econd cy· 
Under t<> e i tin custo1 er will not de-
pri the peop e in the . waiting list for 
th upply of LPG. This decision does 

entail con ump ion of any additional. 
cept on a one time ba i beca e 

the con um · tion of ch cu tomer does 
n incr e in any ignificant m nner by 
th p10vi ion of a second ylind r. 

( d It wa f 1t by the oil indu try that 
om of their i tin oon mer were 

di ati fied becau e of any in erruption 
uppl of re ll . Provi ion of a 

con ylinder would m ke the y t m 
f di tribution more effici nt and will give 
r at ti faction to the con umer while 

cau ing no undue burden on th oil indu -
try o erv the con umer waiting in the 
que e for o faining LPG. 

3 77. 
Minis er of 
'BRO ADC 

re ie 
CI. 

propo I for 

. C. DAS: Will the 
INFORMATION AND 
G plea d to t_at.e: 

(a) whether Government has finali d 
ca e revle propo for the Central 

Information Semc!; 

( <::) doe the pro po al include any in· 
crea in the cadre stren of the C.l.S. e 
pecially in Grades I and I and the 1u-
nio Administrative Grades o a to deal-
wi the report stagnation in Grade · III, 
II and I ·Of the Service; and 

(d) does the proposal envisage any 
change in the CIS Rules. so as to regu .. 
lari the ad hoc service of promotee 
office and to fill up the vaca · cies in va· 

1iou grades of the Service especially 
Grade I? 

THE ISTER OF STAT OF' THE 
I ISTRY OF · FORMA 0 A D 

B OADCASTI G < HRI K. P · 
SA V ) : (a) to (c). Certain propo at 
for a review of the cadre tructqre of the 

entral Information rvice ar under 
con ideration nd a final decision in the 
matter will be taken soon. 

(d) No Sir. 

Clearance for expansion of IOC unit of 
Hald"a 

347 . SHRI S TYAGOPAL MI RA: 
WiU th Mini ter of E ERG be ple ed 
to :tate: 

( ) wb th r hi Mini try have received 
cle ranee from the Planning ommis ionl 
tor the e pansion of 1.0.C. unit of Hat i 
during the ixth Plan period. 

(b) if o the detail thereof· and 1 

( c) . if not, the reason for delay·? 

THE !NIST R OF STAT N TH 
MI ISTRY OF E ERGY (SHR DAL-
BIR I GH-). ( ) to (c). , The Pr0;eet 
for increa ing the pacify of .Haldia re-
finery from 2.5 million tonne per nnuin 
to 5 .5 million tonnes per annum has 
bee in luded in the Sixth Five 
Year Pl . Th- Fea ibiUty e:Port 
in re pe t o th: ,. p" · Dn ·project pre-
pared by M/ . Indian Oil Corporation had 
been \ii cussed in . an inter-ministerial 
meeting in April~ 1982. In the light of 
the ·e di cu sions, revised cost estimates 
have been recently received from Indian 
Oil CorpQration. 

Deta11 · o public depots collect~ by 
Companies 

3479. SHRIMA TT 
DAV ATE: Will th Mini ter 
JUSTICE AND OMPA Y 

plea ed to tate: 

DAN-
of LAW, 
A FAIRS 

('a) whether there has been sPDrt in 
, he i sue of notice by companies calling 
for deposit from public during the pat 
six months; and 

(b) if so the detail of the companie 
which have advertised for depo$its and'. 




